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service and presently working as O'PF\CE b P‘TTEN $RNT ieRerpsia

give hereln below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

A, Details of movable assets

(Assets in joint name indicating the extent of joint ownership wilt also have to be

given)
Sr. | Deseription Seif Spouse Dependant-1 | Dependant-2 | Dependant-3
Mo, el Name{S] Nama Name Efc. Name
; ” -
B i ood[- | NIL NiL N NiL
{ii) | Depasits In S I ] ; s
Banks, Financial 3L gy : !
Institutions And Barmgaend NIL | WAL NiL NiL
Non-Banking Joecof-
. Financial CAuhRN g{m%
! Compamgs 60-3(-— |
"Gy |Bends, F i S : b s
Dapertures and i
papeanr NiL ML o BT T NIL
companies : i |
{iv) | Other financial ! Ly e, A SR A S R
institutions, | SR L L N L NIL NIL
NSS, Postal & ‘
Savings, LIC
! Policies, efc
(v} | Motor Vehicles | ; T b T e
(detalls of PHL AL NiL NiL NiL
make, etc,) ;
(vi) | Jeweliery (glve ol g ‘ ‘,
details of ?*%""IL""H NIL N\L MG T RgE
| weight and QG000 ‘
vatue) 10g™ alver
; Al 9326
{vii) | Other assels,  fasbbe
such as values PN NI NiL NIL
of claims / ML '
£ ! interests i s |

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of histed companies and as per books In the case of non listed
companies should be given, i
* Deperdant here means a peérson substantially dependent on the income of the
empioyee,
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B.  Detajlg of Immovable assets *

[Mote: Properties in joint ownership indicating the extent of joint ownership will
aiso have Lo be indicated |

sr. | Description ] “Self | Spouse | Dependant-1 | Dependant-2 {‘""‘ﬁpend’iﬁ‘ﬁ“i _
. Na. | e - : . Hame(S) Name : . Nema. Etc. Name "‘i
(i}  Agricultural Land | i
: - Location{s) ’ : - J
- Survey number(s) N\L NiL | ML Wik | NIL
! - Extent (Total |
measurement) ‘ ! i !
-Current market value 5 b et o el o e
(HY N - Agrlcultural Land ! g

- Lacation(s) !N\L‘NIL ML NIL | nNiL

[ - Survey number(s)
- - Extent (Total 5‘
. measurement) i | i
1 -Current market value | b el yruh i [
(i) | Buldings (Cemmercial | ;
and residential)

ey L7 1 T TR O [

- Survey /door
number(s} ! |
1 - Extent {Total ' ; ;
| | measurement) i | ;
- Current market ! '
value {
() | Houses / Apartments, |
etc. | !
- Location(s} e | 1 | | Ve
- Survey /daor A N i 5 N '
number(s) | i
-~ Extent (Total i ! |
| measurement) r |
- Current market
x value i
(v) | Others (such as Mbide
_interest in property) |

i
!
i

“2 LIS LRI S i —— 4___,_{

B | ot | ot PNED

H
i

(2} 1 give heremn below the details of my labiities / overdues to public financial
institutions and government dues:-
[Note : Please give separate details for each item)

[ s ‘Description FPATE Hame & address of Bank / ! Amount nutstandirhg as
No. Financial Institutions{s} / i on .,
% % Sl . Department(s) i A L
(a) 1 (i) Leans from Banks i AR A e NIL N |
{il} Loans from financial :
_inskitutions & N\ = B | N\ L it
(iily Governmeant Dues: [
! | {a) dues to gepartments Ny L NiL
§ dealing with government |
accommadation Bl : g [
(b} dues to departrments :
dealing with suppiy of N”" [ AR
water % T £ i
i {c) dues 1o departrmants ,
| dealing with suppiy of N\ 154 1 N |
[ electricity |
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_dealing with telephones
(e} dues to departments
deaiing with government

' transport (including

r(_l‘} Other dues, If any

] (d) dues to departments |

aircraft and helicopters) *ﬁ

(1) Income Tax incleding
surcharge [Also indicate

i the assessment year uglo
! which Income Tax Return
| filed. Give also Permanent
(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed.]

| Account Number (PAN)] |

N L N\L
N Nyl
ST ] NiL
BRIPTIg1sP NIL

' {ill) Sales Tax [Only in
case of proprietary

business]

(iv) Property Tax.

C. Detall

GPF/CPF/PRAN No. - \\\!DSSéSGGS I

Gender = f E [(M,n’F}

Date of Birth : i
[ {0

0 | 1 19 (3 |2 | (oommivy

Class/Group e G (AB/C)

Cadre [T OFFICE AT TENDANTRIR (EGESLAE NSapy -

(Full Name e.g. B.A,S.-Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Service eic. )

Home District T L\TJEHIG-\ NARAD LB\ HAR) J

I hereby declare that the above details are true to the best of my

knowledge and belief.

sgnstire . P 9ANKA Kumaw Flswal

PRIYANISA kumARE JATS AL

Mame of Employee:

........................ [ 201 T [ AR w0 BV A e A S T
pate: \%7.0.2:.2026 pepartment: BIAAR. LENTSLATIVE ASSEMELY
Note: Please sign each page of the declaration. Asset declaration form

must ba in A4 size white paper with computer typed (single side)

in prescribed format.



